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 Will   the Minister   of DRINKING WATER AND SANITATION be pleased to 

state? 

(a)   the number of rural households and habitations along with their percentage covered 

under Piped Water Supply(PWS) in the country, State-wise; 

(b)  the details of the funds allocated, released and utilised for PWS during each of the 

last three years and the current year indicating the funds likely to be spent to achieve 

the targets fixed in this regard, State-wise; 

(c)  the steps taken by the Government to provide PWS to all the rural habitations; 

(d)  whether the Government has undertaken review of the PWS in all the States and if 

so, the details of the outcome thereof, State-wise; and 

(e)  whether the Government has fixed any time-frame to provide PWS to all the rural 

population in the country and if so, the details thereof and the steps being taken in 

pursuance thereof, State/UT-wise? 

 

ANSWER 

 

MINISTER OF STATE INTHE MINISTRY OF DRINKING WATER  SANITATION 

(SHRI RAMESH CHANDAPPA JIGAJINAGI) 

 

 

a) State-wise details of number of Rural Households and Habitations along with their 

percentage covered under Piped Water Supply(PWS) in the country; are at 

Annexure-‘I’. 

 

b) Under NRDWP funds are released to the States to supplement their efforts to 

provide drinking water to the rural population in the country. Though the Ministry 



encourages coverage of habitations with piped water supply it is for the States to 

decide with regard to the type of schemes to be undertaken.   State-wise details of 

funds allocated, released and utilized under NRDWP during the last three years and 

the current financial year are at Annexure-‘II’. 

 

c) This Ministry has made a Strategic Plan for providing drinking water supply in rural 

areas of the Country. The emphasis is on providing drinking water supply through 

piped water supply.  Under the Strategic Plan for rural drinking water supply for the 

period 2011-2022, the interim goal till 2017 is to cover 50% of all rural households 

with piped water supply. By 2022, the goal is to cover 90% of rural households with 

piped water supply. 

 

d) Drinking water supply is a State subject. Government of India supplements the 

efforts of the State Governments with technical and financial assistance for 

provision of safe drinking water supply in the rural areas of the country under the 

centrally sponsored National Rural Drinking Water Programme (NRDWP). The 

State Governments are vested with powers to select, plan, approve and implement 

drinking water supply schemes under the NRDWP, to cover more or left out 

habitations with piped drinking water supply. The Ministry encourages the coverage 

of habitations with piped water supply and at present 52.95 percent of the rural 

population is covered with piped water supply either through stand post or through 

household tap connection.   

 

e) As per this Ministry’s Strategic Plan, the goal is to cover 90% of rural households 

with piped water supply. On 9/10.09.2016, a National workshop with the states was 

held followed by series of meeting to review the existing scenario of coverage of 

Piped Water Supply vis-à-vis the States strategy to achieve full coverage of Piped 

Water Supply to all habitations in rural areas as per Strategic Plan of this Ministry 

and the total requirement of funds to achieve the goal. The States were directed to 

upgrade ground water based schemes into surface water based schemes and to 

integrate existing system like reservoirs / trunk main / distribution pipe lines in 

surface based group water supply schemes, wherever possible. 

 

  



Annexure-I

Annexure referred to in part (a) of Lok Sabha Unstarred Q. No. 448 for 17.11.2016 

S.No. State/ UTs 

No. of 

Habitations 

covered by 

PWS as on 

10/11/2016 

% of Habitations 

covered by PWS 

as on 10/11/2016 

% of Population 

covered with 

PWS as on 

10/11/2016 

% of Household 

connections with 

PWS as on 

10/11/2016 

Total 

Household 

connections 

as on 

(10/11/2016) 

1 Andaman And Nicobar 254 63.5 91.36 10.15 6604 

2 Andhra Pradesh 38496 79.63 95.15 21.43 1956240 

3 Arunachal Pradesh 3571 47.13 59.53 4.37 9729 

4 Assam 33477 38 44.61 1.88 109042 

5 Bihar 6719 6.09 10.58 0.58 103705 

6 Chandigarh 0 0 0 0 0 

7 Chattisgarh 16230 21.75 37.28 6.67 288143 

8 Dadra & Nagar Haveli 0 0 0 0 0 

9 Daman & Diu 0 0 0 0 0 

10 Goa 0 0 0 0 0 

11 Gujarat 32120 89.06 94.54 69.8 4521179 

12 Haryana 7701 96.89 98.8 41.11 1358689 

13 Himachal Pradesh 52276 97.52 96.06 54.3 728681 

14 Jammu And Kashmir 14937 93.6 94.18 27.76 458046 

15 Jharkhand 12362 10.29 20.41 2.98 148240 

16 Karnataka 52222 86.72 99.6 36.92 3021171 

17 Kerala 11999 100.97 100.00 13.6 781502 

18 Lakshadweep 0 0 0 0 0 

19 Madhya Pradesh 21167 16.53 37.87 7.97 869388 

20 Maharashtra 67970 67.92 83.35 35.41 4759490 

21 Manipur 2686 93.65 96.43 3.64 15885 

22 Meghalaya 6037 57.63 66.78 0.7 3301 

23 Mizoram 667 90.38 93.86 11.17 11705 

24 Nagaland 1474 96.34 100.00 4.88 16144 

25 Odisha 37170 23.76 41.86 2.15 174517 

26 Puducherry 118 44.36 55.36 49.06 40358 

27 Punjab 13065 84.92 91.6 39.69 1333376 

28 Rajasthan 41897 34.44 51.79 10.83 1007658 

29 Sikkim 2082 99.91 99.93 77.81 69004 

30 Tamil Nadu 99484 99.28 99.54 26.96 2662339 

31 Telangana 22161 90.15 98.82 31.91 1758031 

32 Tripura 6103 69.97 80.03 1.45 12430 

33 Uttar Pradesh 23960 9.19 15.46 0.16 41501 

34 Uttarakhand 37729 96.22 74.66 13.55 204716 

35 West Bengal 36958 34.9 44.47 0.58 94317 

Total 703092 41.01 52.95 15.08 26565131 



 

Annexure-II 

Annexure referred to in part (b) of Lok Sabha Unstarred Q. No. 448 for 17.11.2016 

Status of Allocation, Release and Expenditure under NRDWP during last 3 years and current year, Amount in Rs. Crore 

    2013-14 2014-15 2015-16 2016-17 as on 10.11.2016 

S. 

No. 
State Alloc. Release Exp. Alloc. Release Exp. Alloc. Release Exp. Alloc. Release Exp. 

1 A&N Islands 1.04 0.09 0.64 0.86 0.81 0.43 0.38 0.16 0 0.44 0.22 0 

2 ANDHRA PRA 635.44 631.52 662.4 364.3 377.78 427.08 156.69 170.05 190.60 147.68 73.27 69 

3 ARUNACHAL PRADESH 201.23 237.32 230.97 64.21 109.83 119.5 58.08 65.4 66.23 63.59 49.79 3.1 

4 ASSAM 470 524.97 635.18 501.1 585.32 586.88 261.73 284.11 216.20 227.84 107.28 52.38 

5 BIHAR 432.38 348.94 307.43 441.07 399.11 381.9 229.6 202.73 295.38 217.08 94.77 154.82 

6 CHANDIGARH 0 0 0 0 0 0 0 0 0 0 0 0 

7 CHATTISGARH 136.13 135.2 172.38 159.08 150.74 173.08 63.69 60.83 64.64 65.83 32.44 21.72 

8 DADRA NAGAR H. 0 0 0 0 0 0 0 0 0 0 0 0 

9 DAMAN & DIU 0 0 0 0 0 0 0 0 0 0 0 0 

10 GOA 5.5 0 2.22 4.61 0 0 2.08 1.66 0 2.38 1.19 3.35 

11 GUJARAT 533.73 515.07 627.95 509.48 405.58 491.44 230.67 238.91 274.78 238.12 118.37 115.69 

12 HARYANA 229.46 229.52 301.15 213.04 277.98 228.82 97.65 122.65 150.74 107.31 53.45 47.54 

13 HIMACHAL PRADESH 138.51 130.81 153.33 131.84 120.89 120.18 59.58 64.38 69.88 67.58 32.44 30.57 

14 J&K 462.43 414.82 499.79 441.33 474.41 458.03 199.4 192.12 222.16 227.5 113.73 74.57 

15 JHARKHAND 172.85 253.28 277.96 169.86 175.18 206.88 126.85 132.09 133.7 86.99 77.17 54.07 

16 KARNATAKA 868.76 897.29 928.81 605.38 563.91 622.37 307.62 278.08 366.68 298.92 137.38 153.07 

17 KERALA 155.58 212.04 265.1 115.59 124.1 131.86 52.78 48.05 64.45 58.23 28.02 27.55 

18 LAKSHADWEEP 0 0 0 0 0 0 0 0 0 0 0 0 

19 MADHYA PRADESH 404.81 474.95 483.98 397.18 440.18 399.94 181.76 193.73 387.62 200.28 136.7 92.53 

20 MAHARASHTRA 788.48 690.27 657.46 780.06 748.23 901.96 344.16 330.88 584 346.16 165.59 196.98 

21 MANIPUR 58.75 55.3 57.17 90.35 88.54 92.25 28.98 27.92 43.44 26.42 14.44 8.38 

22 MEGHALAYA 92.18 103.4 114.81 44.61 69.5 81.02 30.52 31.24 30.92 34.35 17.16 19.76 

23 MIZORAM 38.41 44.89 33.37 42.43 34.5 39.81 17.71 17.32 23.16 18.38 9.19 8.38 

24 NAGALAND 56.66 61.07 52.38 103.19 101.44 86.45 35.27 38.53 61.90 22.7 11.33 4 

25 ODISHA 227.35 317.07 288.08 205.69 230.67 257.29 96.9 103.19 150.64 105.1 96.84 34.16 

26 PUDUCHERRY 1.59 0.06 0 1.62 0 0 0.72 0 0 0.83 0.29 0 

27 PUNJAB 96.89 147.95 159.05 93.88 97.38 90.23 39.77 42.79 36.57 39.18 19.53 36.92 

28 RAJASTHAN 1231.05 1332.49 1572.96 1194.46 1304.64 1386.79 547.18 526.75 480.21 609.59 289.2 123.78 

29 SIKKIM 16.88 26.56 71.25 30.38 31.7 32.03 10.64 12.05 12.49 7.63 3.81 2.74 

30 TAMIL NADU 273.63 387.11 527.57 367.36 382.46 432.39 137.5 182.35 164.85 126.72 62.16 67.54 

31 TELANGANA - - - 200.65 212.24 189.25 88.77 97.71 106.42 89.44 83.69 47.76 

32 TRIPURA 59.29 89.93 94.19 62.06 68.31 64.81 28.08 31.68 39.97 26.6 23.83 12.4 

33 UTTAR PRADESH 923.18 804.92 858.5 962.43 1073.22 1146.18 477.69 490.31 690.46 403.27 228.4 171.19 

34 UTTARAKHAND 145.58 87.61 138.59 135.01 111.48 152.94 63.57 60.06 98.91 69.99 34.99 42.74 

35 WEST BENGAL 490.63 485.83 757.11 436.53 431.09 480.72 199.68 216.85 288.75 199.27 95.74 103.99 

 
 Total 9348.40 9640.28 10931.8 8869.64 9191.22 9782.51 4175.71 4264.58 5315.75 4135.40 2212.41 1780.68 


